113 Written Answers

antinatlonal activities of a certaln communal
darty operating In the State ;

(b) whetber this communal party bas
particularly concentrated its activities along
the bordcr arcas of West Bengal ;

(c) whether this communal party s
malintainlog link with simillar parties in
West Bengal and harbouring Pakistanl agen-
ts from East Pakistan operating in the
State :

(d) whether the Joint Secretary of the
Police Department did not take any cognl-

zance of the report of the D,I,G., Inteiligen-

nce Bureau;

(c) whether thls Joint Secretary of the
Home Department had issued a elrcular,
wlthout proper authority, in regard to
*ssecrifice of cow*’ on Id day and whether
the sald circular led to communal riots in
Murshidabad District; and

(f) if so, the steps taken by Government
In this matter ?

THE DEPUTY MINISTER IN THE
MINISTRY OF HOME AFFAIRS (SHRI
K.S. RAMASWAMY) : (a) to (f). Facts
are being ascertalned from the state govern-
meat,

Aannihilation of Jotedars by Naxalites

9844, SHRI D. N, PATODIA : Wil
the Miaister of HOME AFFAIRS be plea-
sed to stale

(a) whether Government'’s attention has
been drawn to the news report appzaring in
‘Deshabrati’ that slx persons including some
Jotedars were claimed to have been anhihi-
lated by the Naxalltes in varlous parts of
West Bengal durlog April, 1970;

(b) if so, the detalls of each annihila-
tlon; and

{c) whether the culprits could be appre-
hended and, if so, thelr number and party
alflliation, if any ?
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THE DEPUTY MINISTER IN THE
MINISTRY OF HOME AFFAIRS (SHRI
K. 8. RAMASWAMY): (a) to (c). Facts
are belng ascretained.

Reaction of Punjab Government towards
Setting up of & Boundary Commlssion

9845. SHRI D, N, PATODIA :
SHRI YASHPAL SINGH :
SHRI R, K. BIRLA :
SHRI GURCHARAN SINGH ;
SHRI B, K. DAS
CHOWDHURY :

Will the Miolster of HOME AFFAIRS
be pleased to state :

(a) whether the Government of Punjab
have not agreed to co-operate with the
setting up of a boundary commlssion;

(b) whetlier the Centre has taken note
of thir reaction; and

(c) whether the Centre would postpone
their decislon regarding Fazilka as a result
of the above reaction ?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI
VIDYA CHARAN SHUKLA): (a) No
such communication has been recelved from
the Government of Punjab,

{b) Does not arise,

(c) Government have already announced
theilr declslon on Punjab disputes, which
aiso covers transfer of a part of Fazllka
Tehsil to Haryana.

Naxalite Activities in Delhi University

9846, SHRI D. N, PATODIA 1 Wi
the Minister of HOME AFFAIRS be pleas-
ed to state 3

(a) whether it is a fact that some Mem-
bers of Parllament have drawn Goveroment’s
attention to the locreasing Naxalite acti-
vitles In the Upiversity campus of the Delhl
University ;

(b) if so, the detalls of such activides
that bave to Gevernment's potice ; and





